NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 01.04.2022 (FRIDAY)
COURT -II (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

Member (Technical)

For Directions

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Contempt Case Vikram Kapur & Ors. Manisha Chaudhary | Saumya Gupta
(AT) No. 15 of Vs.
2018 in Comp. Girish kapur & Ors.
App. (AT) No.
260 of 2018
With
2. Contempt Case Atlas Cycles (Haryana) Ltd. & Ors. Saumya Gupta Manisha
(AT) No. 17 of Vs. Chaudhary
2018 in Comp. Vikram Kapur & Ors.
App. (AT) No.
260 of 2018
With
3. Contempt Case Atlas Cycles (Haryana) Ltd. & Ors. Saumya Gupta Manisha
(AT) No. 18 of Vs. Chaudhary
2018 in Comp. Vikram Kapur & Ors.
App. (AT) No.
261 0of 2018
With
4. Contempt Case Atlas Cycles (Haryana) Ltd. & Ors. Saumya Gupta Manisha Chaudhary
(AT) No. 19 of Vs.
2018 in Comp. Vikram Kapur & Ors.
App. (AT) No.
262 0f 2018
5. Contempt Case Sonia Khosla Deepak Khosla
(AT)No. 05 of Vs.
2019 in Comp. Vikram Bakshi & Ors.
App (AT) No.
36, 43-47 of
2016 With
6. Contempt Case R.P. Khosla Deepak Khosla
(AT)No. 12 of Vs.
2019 in Comp. Rishi Sood (Adv) & Ors.
App (AT) No.
220 of 2017
For Admission (Fresh Cases)
7. Comp. App. (AT) | Soumen Chatterji Niladree Chatterjee
No. 49 of 2022 Vs.
Subhendu Kumar Paul & Ors.




8. Competition App. | Asianet Digital Network Pvt. Ltd. Avinash Amarnath
(AT) No. 12 of Vs.
2022 Competition Commission of India &
Ors.
Copy to: -
By order of Hon’ble Chairperson
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